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IN THE CUSTOMS, EXCISE & SERVICE TAX APPELLATE
TRIBUNAL
REGIONAL BENCH : ALLAHABAD
COURT No. 1

APPEAL No.ST/215/2011-ST[SM]
(Arising out of Order-in-Appeal No. 609-ST/APPLANP/2010  dated

2901272010 passed by Commissioner of Cenural FExcise & Customs
(Appeals), Kanpur}

Commissioner of Central Excise, Kanpur Appellani
Vs,

M/s Calico Trends Respondent
Appearance;

Shri Pawan Kumar Singh, Supdt (AR) Tor Appellant
Absent on call, for Respondent

CORAM:
Hen’ble Mr. Anil Choudhary, Member (Judicial)

Date of Hearing : 21/0472017
Date of Decision 21/04/2017

FINAL ORDER NO=. 70 ‘:«5.0;2/20,1? ...........

Per: Anit Choudhary
The present appeal is filed by the Revenuc against
Order-in-Appeal No. OUO-ST/APPL/KNP/ZOIG dated  20/12/2010
passed by Commissioner of (_“fe.mml Excise & Customs (Appeals),

Kanpur.

2. Heard the learned A.R. for revenue, respondent-

assessee 1s absent on call.

7@47\



4 APPEAL No.ST/215/2011-57ISM]

3. The ground of Kevenue, on the issue of limitation, no

longer  survives, in  view of subsequent Notification

No.17/2009-ST.

4. Accordingly, the appeal filed by the revenue is

dismissed.
(Dictated in Court)
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(Anil Choudhary)
MEMBER {Judicial)
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